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[Shri Hathi)
lished in Notification No.
S.O. 1087 dated the 31st

March, 1965 under section 41
of the Defence of India Act,
1862. [Placed in Library, gee
No. LT-4290/65].

(ii) The All Iudia Services
(Death-cum-Retirement Bene-
fits) Third Amendment Rules,
1965, published in Notifica-
tion No, G.S.R. 572 dated the
17th  April, 1965 under
sub-section (2) of section 3
of the All India Services Act,
1951. [Placed in Libdary,
see No. LT-4291/65].

—

12.02 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

Sxry-FIFTH REPORT

Shri 8. V. Krishnamoorthy Rao
(Shimoga): I beg to present the
Sixty-fiftth Report of the Committee
on Private Members’ Bills and Reso-
lutions,

12.02} hrs.

ESTIMATES COMMITTEE
EIGHTY-SECOND REPORT

Shri A, C. Guha (Barasat): I beg
o present the Eighty-second Report
of the Estimates Committee on the
Ministry of Education—University of
Dethi.

12.02% hrs.

BUSINESS ADVISORY COMMITTEE
THIRTY-SIXTH REPORT

The Minister of Communications
and Affairs (Shri
Satya Narayan Sinha): I beg to
move:.

“That this House agrees with
the Thirty-sixth Report of the
Buginess Advisory Committee

B. A, Comsn, Report APRIL 28, 1965 Parliament Precincts

11572
(use by M. Ps,) 57

presented to the House oq the
27th April, 1965.”

Mr. Speaker: The question is:

“That this House agrees with
the Thirty-sixth Report of the
Business Advisory Comumittee
presented to the House on the
27th April, 1965.”

The motion was adopted.

—

12,03 hrs.

RE. USE OF PRECINCTS OF THE
HOUSE AFTER THE RISING OF
LOK SABHA

wsus WENAW : s AT T T
TAATFT AW & 7

off iwee dew (wET): A
gz 2 fF oz o s A s
TOE & W=7 AW A Fds @
A 3T FY A F TX A ATX IAAT
Tz &7 agT e fan w1 Aw
I A AF N wWifE I F @ew &
I F AT I F AXT A A AT
W 2 wifs Few & I K AR AY
gfradFsa d w1 @t § WyTaet
T 39 FT GA Far AfF grew &
TET WY FE AT qEew ;@ A
I d5% 7 fegr o, I agi 9T @A
a7 @ gz oww frw &
Fger qYwE A 7wy Iw R AW
frra & fau 1€ fafaa s s0ma
AR Ffemrmarar ? 3w Awv A
g fre fegr mor | QET AOwE
9T qFE W AT 77 w7 Wy A
U S
Shri U. M, Trivedi (Mandsaur):
Sir, the question that has been rais-
eqd is only this much. We are prepar-

ed to bow to all the decisions that
you are prepared to give. But the





